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BEFORE THE NATIONAL GREEN TRIBUNAL

V/ESTERN ZONE RENCH, PTINE.

O.A. No. 135 of 2024

(transferred from the Principal blench at New Dcthi)

In the matter of:

National Green Tribunal

Principal Bench New Delhi

Of its own motion'

v/s
i- ..

1. itrincipal Chief Conservator of Forests

and l"lead of F'orest Force, Maharashtra'

2. State Wetland Authority, Maharashtra'

3. CIDCO Ltd.

4. Collector, Navi Mumbai' RESPONDENTS'

AFFIDAVIToNBEHALFoFRESPONDENTNo'l

I Dr. Shailenclrakttmar B Jadhav IFS, Deputy Clonservator of

Forests, Mangrove Cell, Forest Department' Government of

Maharashtra, having my office at Rallard Estate, Mumbai, do

hereby solemnly afflnn and state as follows:

l]I}ravebeendulyauthorizedandinstructedbytheli{eadof

Forest Force, M'S., Nagpur to file the present afficlavit on his

behalf. I have read the notice issuecl by the Principal Bench of this

Hon'ble Tribunal. I am filing this affidavit to apprise the Hon.

Tribunal about the acrion taken by the Forest Department and

others upbn receiving informatiou about the deaths of flarningos in

I near DPS Lake, Navi Mumbai'

21 The area where the 6 flamingos were

flamingos were lound injr-rred and fallen on

found dead and 6

the ground on 25th

k{$,
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April 2024, is in Village Karave, Survey No. 266 and is in the

possession of CIDCO Ltd. (respondent no.3). Here it may, be

immediately noted that 3 out of the 6 injured flamingos which had

en moved for nredical Lreatment to the lacility oll Wildlife

ellare Association,'fhane, died during treatrnent. The remaining

3 injured flamingos were successfully treated and upon their being

fully recovered and found fit (for release), the representative of the

NGO -Wildlife Weltare Association and the Round Forest Officer

and their assistants released those 3 flamingos into their natural

habitat at T.S Chanakya lake, on 6th lr/ray 2024,

3l In connection with this incident of death of and injury to

flamingos, the Range Forest Officer, Mumbai Mangroves

Conservation Unit at Navi Mumbai has registered an offence

under the Wildlife (Protection) Act 1972 at Round Offence

i\o.412024 on 25'h April 2A24. A copy of the 
!{tg ,Otf*"""

Registered as stated above is annexed at EXfIIBII-, , hereto. The

Range Forest Officer also immediately moved the injured

flamingos for treatment to the NGO Wildlife Welfare Association

Thane. The dead llamingos were sent for autopsy to Mumbai

Veterinary College and Hospital at Parel, Mumbai. The autopsy

coulcl not be performed on 2 of the dead flamingos as their bodies

were in an advanced stage of autolysis (decomposition). The

autopsy reports of the remaining four dead flamingos (found on

site) states that the cause of death was 'cardiorespiratoV failup'.

Copies of the said autopsy repofis are annexed at BXHIBIT-'

COILLECTIYBLY hereto. Viscera of the 6 dead flamingos was

sent by Range Forest Officer Navi Mumbai, for analysis to the

Forensic Science Laboratory Thane. The I-aboratory Report dated

I t 
h July 2A24 of' lorensic analysis have since been received and

z.t
r$z
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R-3
the copies thereof are annexecl at EXHIBII-',
COILEqTIYELY, hereto. The Laboratory Reports indicate that

"the general and specific tests did nol. ildicate any poison" in l.he

viscera samples examinecl.

41 A sample of the water from the DPS Lake was also taken on

29'r' April 2024 and sent by the Forest Officer to the Maharashtra

Pollution Control Board for analysis. The Report of the analysis of

the said *upl.rlmnt* was received and the same is annexed at

BXHIBIT:. - hereto. The Range Forest Officer Navi Mumbai had

requesterl the Murnbai Veterinary College to opine whether the

from the MPCB report of the water sample any toxic substance

could be identitjed as cause of flamingo deaths; by the letter dated

IB'h June 2024, the Mumbai Veterinary College infomed that it

was not possible to give any such opinion-

5] In view of the number of apparently unnatural flamingo

cleaths and injuries that had occurred, the Deputy Conservator of

Forests I i.e. DCF, viz. myself], Mangrove Cell, the f)ivisional

,'.r f jj J":ayd;#rhaktii and local residents visitecl the site on 26th April 2024.

i'.ffr[;l'a'n;i".l$.t '] .Oj Again on l" May 2024, the Additional Principal Chief

Conservator clf Forest, Mangroves Cell along with the Chief

Conservator of Forests- Mantralaya, and officers mentioned in

para (5) above, viz. DCF Mangroves cell (viz. rnyself), DFo

MMCU and Range Forest officer Navi Mumbai again visited the

site viz. DPS lake at Nerul. After the site visit and study of the

.l "tr, t

i.t,
:'i ,
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reporl of BM{S datecl 30tl'April ?A24, among the probable causes

of the flamingo deaths and injuries appear to be:

a) LED light fixture pules on the clcvated service road between

Nerul Jetty and Palnr Beach service road; these lights on the road

which crosses the flight path of flamingos between the creek and

the lake, could disorient flying flamingos, causing them to come

out on the road where they are at high risk of vehicular collision.

This increases the probability of the light pollution and I or

disorienting etTect on flamingos flying low.
'l

:, * .,'l' As.? s.qlutign, BNHS reqom{nendPd,+s fo}ow.S:
\L/ l. Replacement of LED Lights: Consideration should be given

to replacing the existing LED Lights with Low Pressure

/is, iDr. ::I:: ::LH?J:ffi:: il::;**;ill;11
;lrr+:jl"C a,,--l;\fixrures on the etevated road connecting Nerul Jettv and

:. i.l -, i'**.rrll,$ !r.i falm Beach Service road adjacent to the DPS Lake'
X 1. r .i' ;"..l'.9. i' ' :

. " \ iJ ;,;:, ,,,{.Strernative LED Replacement: If the replacement with LPS

" .!)fi;-*..:g ;; ,'' light, is not feasible the existing white LED lights could be
\:' ';' 

substituted with Yellow LEDs featuring a beam angle o{'30-

45 degrees.

3. Restoration of 'I'idal Water flow: It is imperative to restore

the tidal water flow of DPS Lake: All entry points should

undergo thorough inspection and cleaning to remove any

potential obstacles.

b) The water of DPS Lake was pink in color. BNHS as well as the

Forest Department Officers feel that it is necessary t0 rejuvenate

the Lake by allowing free floW of tidal water to and from the lake'

For this purpose, the three inlets have to be kept free of all

blockages and widened as required'

8
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TlAccordinglybytheletterofAdditionalPrincipalChief
conservator of Forests, Mangrove coll Munrbai datccl 3'd May

2024werequestedtheManaging|)irectorofClDCoLtd.totake

steps to rejuvenate the DPS Lake by measures to allow entry and

exit of tidal water. The Additionat Principal chief conservator of

Forests, Mangrove cell Mumbai also addressed a letter dated 21't

May 20?.4 to the Municipal Commissioner Navi Mumbai

requesting implementation of the suggestion made by BNI'IS as

mentionedabovetochangetheLEDlighting'Bytheirletterdated

2B,h May ?a24, clDco replied that there record of any lake was

not to be found in the land records; they also informed that

ClDCohadnotconstructedtheinletsandhadnotobstructedthe

flow of water.

. ,;i: shall refer to and rely on the correspondence mentioned

" t'Lb"r. as and when required'
,.'\'{f

I say and subrnit that the State Government has accorded

i*,incident as one requiring utmost attention'

.t;i' The Government has issured a Government Resolution dated

5,h July 2a24and has set up a cornmittee consisting of:

Principal Secretary Forests as Chairperson

PrincipalsecreBryEnvironmentandClimateChangeasMember

Principal Secretary, Urban Development-l as Member

Managing Director CIDCO - Member

commissioner Navi Mumbai Ivlunicipal corporation - Member

ChiefExecutiveOfficerMaharashtraMaritimeBoard-Member

Collector, Thane as Memb€r '

Shri. Pravin Pardeshi, President' BNHS as'Member

,-.
,,]' {

,
..r,1. :

,..1 ' ' ..
.r', . a' .
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Aclclitional Principal chief conservator of Forests, Mangrove cell

Mumbai as Member SecretarY

Ttre c.omnrittee is to suggest measures for protcction of the natur

habitat of Flarningos and mangroves in the vicillv-o$nrS

A copy sf the saitl GR is annexcd at EX,HI-R|T- hereto'

I therefore say and submit that the Mangrove Cell of the F

Deparlment as well as the state Government have acted swiftly i

thematterandareaccordingtheissueofprotectionofthe

{r}e_ Lr

mangrove environment and its flamingo and other

\*' inhabitants high PrioritY' , -W
AFFIDAVIT /\k n \,r'cahi il1

I Dr. Shailendrakumar B Jadhav IFS' Deputy Conservator of F

';-j" 
', ttlf. 

Mangrove Cell, Forest Department, Governntent of Maharashtra'

:.: i". ,\S*aving my office at Balrard Estare, Mumbai, do hereby soremnly affirm

!:.;r{S" \;-S beharf of Respondenr no.r anct state that thc contents of the

1 ii',*o^.;|..",,if 
lll,*r"*",ng affi<lavit are basecl parrry on the records of the Mangrove cell

.,-i*ooc..rhinh

.1 ""':.f;i, t::l*r,, prepared and maintained in the orlinary course of business which

; 115 l1?.'.t:.:,1,' I believe to be correct and partly from my own observations and
BEFORE: ' ' 'li '"' or"r*o*. arter the site visit as stated herein. 
ElEr -fiT{ ME

Sotemnly aflirmed at l@dgrbst ?qne' ) ,'ffiiffi$e
y'i^ornr t ' ilAttGlll

on this ,/'th day or i;; iazq ) n tPr'r?f;flE ft 8Pl'itil

$#-*Tt'[rffi;ernei{ ^rrp-L W _:
alt/gxptLos,,*itr{: l-oi. 

nl , Dr. Shailendraku}fiar B Jadhav,IFS,

4\z-zgl'lL|l iA!,n'ru\;t 
- 

Deputy Conservator of Forests

AtpprtVtd 'h * Mangrove Cell, Forest Department,

Government of Maharashtra
P*'^^'"*&*a6l:lzq 

for Responclent no.lj.l -Jilt'|:lzr1
*ht:.uf l

FA8}
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Government Resolution no T R s 1 2 t 2o2o/ case no 203 I F Ldated 25thJanuary 201g

First rnformation Report for Forest Rerated offences 3g675g( Maharashtra Forest Code Votume 2 paragraph 6.12)1' No I year: W L - 2024 2 Date: 25th Aprit 20243. Designated area : Karave 4. Zone: Vashi5. Forest Range : New Mumbai
6. Forest Division : Mumbai Mangrove conservation Unit7' Details of offence: ( tf the space is insufficient, please write on back ofthe page and in case of requirement of more space, prease use separate A-4 size paper and attach copies thereof with this report )Today I approached the N R I Potice station today on the instructions ofRange Forest officer, New Mumbai and took possession of one deadflamingo bird from Police constable ( Buckle no 24og ) shri y M shaikh.when I was searching for other flamingos, it was informed that one injuredflamingo was observed near the water body on T s chanakya Road. Thesaid injured framingo was handed over to R A w w emproyee shri sahirKawedia for medical treatment.

As per telephonic message of smt Rekha , it was understood that therewas one dead framingo bird rying near N R r jetty. Hence deputed ForestGuard to the location and took the said flaminio bird into possession fromthe security guard shri Patil in dead condition and safely brought it to theRange Forest office . The said injured framingo was handed over to R A ww employee shri Preet singh for medical tieatment. since the ftamingobird is included at seriat no 26 in schedule lV, further investigation is inprogress.

8. Details of confiscated property :

1. Dead flamingo - 02 2. lnjured flamingo _ 019' Details of accused persons : ( lf detected, mention their name, age,address. lf unknown, mention the same ) : Abandoned
10' Location of the offence ( lf possible, mention the latitude and tongitudeasperGPS:
1" N C I Potice station - 19 00 29 .O T3 01 43.s
2' TS^chanakya water body - 19 00 s0 .0 73 o0 23.20

The translation is done by shri sunil Bhagwat , Government Empanelred and Authorized rranslator vide Governmentof Maharashtra G R no Namika 201g / caie no 29 / Bhasha 2 dated 22.03.202t

w=;,
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3 N C tJerty- 19 00 11.10Tg01 3O.T
1 1' Acts and sections : ( Mention the sections and acts becoming primafacie appticabte ) : rndian wito iire protection n.t r g72 _section 312. Other details ( lf any ) :

13' Location of recording the offence : 1. Near N R r signar 2.T sChanakya water tank 3. f.f- n I Jetty
14' Signature, Name_and Designation of the officer recording the offence :

;HJ, " 
Bairagi, Forester, ilashi Mangrove Forest conservation Unit,

lnrJJor 
office / Forest Ranger / Deputy conservator of Forests _ prease

15. Circle crime register
22nd Aprit ZO24
16. Fonvarded on date : 22nd April 2024
17' Forest circre crime register no and year:wL3 r2024.18 Received on date : zzia Aprtr 2024 Forwaroeo on date . 22nd Apr,2024
J:iJf i:iZ:i;nt crime resister no and ;",; : 30 t 2024 Received on

SD /.
Assistant Conservator of Forests,
Mangrove
Signature, Name and Designation

lffi,ff::ffi:3f:: l,f,T:lit?::::*iffi'ffi:'fffil1!:H3i*orized rrans,atorvide Government

wF57

no and year : WL3 I 2024. Received on date :
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Government Resolution no T R S 1212020 / case no 203 lF 6 dated 25th

January 2018

First lnformation Report for Forest Related Offences 386758

(Maharashtra Forest Code Volume 2 paragraph 6.12)

1.No lyear:WL-2024
3. Designated area : Karave

5. Forest Range : New Mumbai

2 Dale: 25th April2024
4. Zone : Vashi

6. Forest Division : Mumbai Mangrove conservation Unit

7. Details of offence: ( lf the space is insufficient, please write on back of

the page and in case of requirement of more space, please use separate A

-4 size paper and attach copies thereof with this report )

Today I approached the N R I Police station today on the instructions of

Range Forest officer, New Mumbai and took possession of one dead

flamingo bird from Police Constable ( Buckle no 2409 ) Shri Y M Shaikh'

When I was searching for other flamingos, it was informed that one injured

flamingo was observed near the water body on T S Chanakya Road' The

said injured flamingo was handed over to R A W W employee shri sahil

Kawedia for medical treatment.

As per telephonic message of Smt Rekha , it was understood that there

was one dead flamingo bird lying near N R I jetty. Hence deputed Forest

Guard to the location and took the said flamingo bird into possession from

the security guard Shri patil in dead condition and safely brought it to the

Range Forest office . The said injured flamingo was handed over to R A W

W employee Shri Preet Singh for medical treatment. Since the flamingo

bird is included at serial no 26 in schedule IV, further investigation is in

progress.

8. Details of confiscated property :

1. Dead flamingo - 02 2. lnjured flamingo - 01

9. Details of accused persons : ( lf detected, mention their name, age'

address. If unknown, mention the same ) : Abandoned

10. Location of the offence ( lf possible, mention the latitude and longitude

asperGPS:
1. N C I Police station - 19 00 29 .0 73 01 43'5

2. TS Chanakya water body - 19 00 50 .0 73 00 23'20

The translation is done by shri sunil Bhagwat , Government Empanelled and Authorized rranslator vide Government

of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated 22.03.2021 
ff;,
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3. N C lJetty- 19 00 11.1Otg01 g}.l
11' Acts and sections : ( Mention the sections and acts becoming prima
facie applicable ) : lndian wild Life protection Act 1 g72 -section 3
12. Other detaits ( lf any ) :

13. Location of recording the offence : 1. Near N R I signal 2. T s
Chanakya water tank 3. N R I Jetty
14' Signature, Name and Designation of the officer recording the offence :

Shri V G Bairagi, Forester, Vashi Mangrove Forest Conservation Unit,
Mumbai.

(copy for Office / Forest Ranger / Deputy Conservator of Forests - please
tickJ):
15. circle crime register no and year: wL3 t2024. Received on date:

22nd April2024
16. Fonvarded on date : 22nd April 2024
17. Forest circle crime register no and year:wL3 l2oz4.
18 Received on date : 22nd April2024 Foruyarded on date : 22nd April 2024
19. Forest Department crime register no and year : 30 t 2024. Received on
date:3rd May 2024

SD /.
Assistant Conservator of Forests,
Mangrove
Signature, Name and Designation

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide Government
of Maharashtra G R no Namika 20'19 / case no 29 / Bhasha 2 dated 22.03.2021
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I\lntinrnslrlrn Arrlrunt & lilshcrJ,scrcucc.c unrvcrsrty -H^-, 'Dliplrllt\rriN'roFvrrrirritiiirvt,n'rrr0t,ocv fl"Brffi)

ItlUi\llli\l vli'l'EluNAIty COLLIIGIi, I,Aluit,, MUIIfltAt-t2 W
NITCIIOPSY ITEI'ORT

Orvncr: RFO Mnngrooves, Nerv Murnbai Spccics: Avian (Flamingo) Age:Adult

&\-
ASSISI/1ilI' llii,;-l.lStl$ 0F ii{fi10t00y
i\lttrrth:ri \i iri'rt ;ir,i' ('ollu'11er

, ' , l).:;r!, 1}{y,1uat-tq.alt. '

Hlstory: As per the' otvner

examinatiqr.
inforrnaiion, birds found'dcad o;id preclrted for poslmortcm

Pcritoncal Cavity: Multifocal hemonhages were observed.

Resrriratorv Svstem:
Traches: Mucoid exudates were noticed in tracheal lumen.

Lungs: Autolysed (+).

Air sac: NAD.

Dipestive svstem:
Oesopbagus: NAD
Gizzarll: Found impacted with sand particles' Autolysed (+)'

Intestins AutolysEil (++i), ' ': . ' "" .i . ,:'' "':' . :-Liver:A{olysed(+)' ',-::

Lvmnhoid Svstem:
Splcen: Autolysed (+).

Caecal torsil: AutolYsed (+).

NOTE: Mitd=+, Moderate=++, scvere=*t+

--:.-_--r-:-6nd pf ReDbil-;.:-:--_-.--
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i\o' I'{VC'i)'::'fH'l ttg lZto-t'
Dui.cci : q a' 115 /20r-21

Irlnhurrtshtrur\ulurul&lilslrcr)'SclcncrslJuit,crsity --#*
t)ti,l'AlttNIiN't' olr t,uttqtttN,uty l'A't'ilot,o(;Y fl"HtrJ

I\l\ll\lllAl Vlil'lilllNAltY COl,l.liGI.), I',\ltl,)1,, I\tUtllllAI-12 *ffi

NIiCItOI'SY ITEPORT

Ol urr: l\t*O hlnrrgroovcs, Nerv \'ltrnrbni Spccic.s: Avinn (flnrningo) Age:Adult

intc uf ilenth: 25/04/2024 (6-30AM) Color: Blnck-rvhitc birtl (2) PMNo: 54/24

Dntc & Tlrnc of I'lth 25/04/2024 (0'1.00 PM).

i..rop*y by: Dr.P.V.lr'lcsltmttt, Dr,Kirrn, Dr.l'nvnn, Dr,Yogcsh, Dr.Sltubhankcc, Dr'Priti

pcr tlir: oNncr

fficuhneouslyrnultifoca1haemorrhageslvereobservedonkeelbone,

Air src: NAD.

Circulatorv Svstcmi
Pcricrrdium: Congestion was notlceo'

-. rilclrt,-Gons*rtion'il,"r!*":iror,*oticed ol cqt-sr&tiQlr-9.n9!! ryltigrl afl thq1l-bey o.!hi11were

found emptY.

Dipestive svstem:

Oesophagus: Congestion was observed

ctft;ilpactei with sand Particte.
Proventriculus: NAD
Intestine: Severely congested, haemonhagic intestinc

Liven Firm in consistericy, idges \vere s[arp. Agrinal congestion of organ rvas noticed'

Hrematonoietic Svsiem:.'it., l.,,
Spleea: Severe congestion was obscrved.

Caecel tousil: NAD.

rr'. 1

Urogcrni(al Svstcm:
ffiffiin consistenoy. Multifocal area of congestion was noticed.

Cloaca: Congestion was observed.

NOTEI Mitd-t, Moderale=++, Severc=+*+

--*-.----*End of

F,.E!

o l'i :it'I'.,:i1ll i:: ;:llil0tffiy

f[ilo*.,*-_-

-:
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No. iV1.ri"l./lil-ii/
Dntl:ri ' iltr,j0/l

6 o /20 r.1

l')o ) 
1

I\'1nh n rnslr I r.n r\rrlrrrnl & lrishc ry Sclcncc.s llrr lvcrsl t1,
D lil' AlrT N,t IiN:t. o r v E,t. I,l,tr I NA tt v I,A,t. I I 0 t,o (; v

I\'l U NI llAI,V E:I'liRINAtty COLL IiG Ii, t,A Il E [,, ftI Ui\,I t] A t- I 2

NricrtgPsY RE['onT

orvncr: RFo Mangrooves, Ncw Murnbai spccics: Avinn (Frnrningo) Age:Adurt
Datc of desth: 25/04/2024 (6.30AM) cotor: Block*vhirc biru (l) IrMNo: 55/24
Dnte & Timc of PMt25l04l20Z4 (04.00 pM).
Nccropsy'by: Dr.P.V.Mcshram , Dr.Kiron, Dr,Pavan, Dr.Yogcsh, Dr,shubhonkce, Dr,Priti

Ilistory:'As per"'{10 .owner informution, birds ibrirrrl {cad'qn{:,prcscnted lor postrngrtem

examination : l

ExtefFol exnminntion: Body condition rvas fair. Ocular mucus membranes rvere pale.

Internrl cxeminntion:
Peritoncal Cavity: NAD.

Resnifstorvs.vstem,: ' . .i , , ,1, .r"... .. 'l;,... :; .. . , ." .,'..., :

Tffi....:.::.',',........,.'.,.'';;.,',i-...,.:..;.,,,...'.,'',,.'..'.'
AirJac:NAD.

Circulatorv SYstem:
Pericardiutr: Congestion was noticed.

Ilearh Coogestcd of organ was noticed on cut section. On cut section; meager arnolnt of blood

Dipestive svstem:
Oesophagts: NAD..
CAi.i r-frpacted with sand particle.

Proveutriculus: NAD

Liver: Firm in consistency. Edges rvere sharp. Agonal cpngestion oforgan was noticed.

LvmnhoidSvstem:''. - . ! ..' i ii.'. . ":,.'. j:i

Siini#ffiiy;gestion*aious;*ti.:-',' "

Caecal (onsil: NAD.

Uroeenital Svsfem:
Kidaeys: Firm in consistency. Multifocal area of congestion was noticed.
Claaca: C.ongcstion was observed.

NOTE: Mild=+, Modcrate=**, Severc=**f

rf

6 \*..-

et:t
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J!o. Mi\ii.. lyi,,,lilf q i lr:ii
I)rr[r:cl ' lrrl 

#rl)0tt,Mrthlrnshlr.l Arriutrrl & trishcry Sclcrrcc.s l,Jrrlvcrsity 
' '_

l)El'AITTI\,ltiN't'OFvn't'l)ntNAnyI,A't'nOt.oGi flfiB\
IUUMI)AI VB'i'IitUNAlty coLLtiGIi, I,AluiL, 1\{tiMilAt-12 ww

'li',f

)_1

: I{ticRoI'sY nnrQllr

Ot'ncr: RFO Mangrooves, Nuv Murnbai Spccics: Avian (Flarningo) Agc:Adult
Datc of dcoth:25i04/2024 (6,30AM) Colon ilack.rvhite bird (a) PMNot 56124

Drtc & Tinrc of PM;2510412024 (04.00 PM).
Nccropsy by: Dr.P.V.Meshrsnr, Dr.Kiran, Dr.lravan, Dr.Yogcsh, Dr.Shubhankcc, Dr.Priti

Ilistory: As per

examination. .

- ,.;.'
Extcrnnl cxaminalion: Body condition
Hemorrhagic thigh muscle rvas observcd.

thc olner informution, birds fountl dead artd prcscntcd for postrnorlcm

.::
rvas fair. Ocular mubus inLmbr:anes polc,*cte

IE!@!!s!e-q:
Pcritoueal Cavity : subcutaneously Multi focal haemonhages were observed.

Rsniretorv Svstery:
ia-h*.-N/oi.']..,......]..-'l.,:,......:':'....::;.;:-...;'.i.:.....,:,.:'...,...|,,,,''.'.....
Lungs: Multifocal ar." of.iLd hipatization rvas'obii:ived. Multifocal diea of congestion

obscnred.
Air sac: NAD.

Circulatorv Svstcm:
icrica;dir:m: Co:rgestioil rves ncticed. - - . ..
Heart: Congested of organ rVas nodced on cut section. On cut section, meager amount of blood

clots were noticed.
.' .:-.. 

.i

Die!$tiTe system:
Oesophagusl NAD.

hlttlnl,lri \ r,:r..r.t, :l -, i"r'lrrrft!
!' ' t. '1.rrrii'rlr-'l(M 0ll.

Gitzar& trmpactcd rvith sand panicle.
Proveutriculus: Hemonhages were noticed.

D Intesthc: Scvercly congesGd.
Liver: Firm in consistency. Edges wcrc sharp. Agonal congestion oforgan rvas noticed.

Lvmohoid Svsterrfri',. , . '...r ..,.. . 
.":,.1,

$pleer: Severely congestion was observed.

Caecal lousil: NAD.

ry firilirrc"'ni n cfluse of death

NOTE: Mild=+, Moderatc=*, Sovcro=fr{'

alr

I

Uroecrital Svstemi
. - XldpeprS;mJ! g9.,lsi!.1elqy, \!g.llifo9.gl area of conglstion rvas noticed.

Cloacr; NAD.

il
:l
,i
jr

I

i

I

i
I
I
t
I
ll
ii
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No. ii,{ri U.1rti'i.il W- f },r,1l.t,

Nlrrlrir*rslrrn Antr,*t & I;isrrcry scic,ccs ,,',iflIlr' '" | 
-W,("'' 'DEPARTtvtttN't' OIiVIITI,I,RINARY l,AT'ttot.O(;Y (#F"."8

MUMI]Al VETEIUNARY COLI.EGE, I'Atllil, IvIUIVIIIAI-12 \\ffi

NqcRoPsY RIIPORT

ffiriirf', Ai per thc orvner information, birds found dea<l ond-preseniod for postmortem

examination.

Extcrnal examinalion: Bgdy .condition was

Hemorrhagic thigh muscle rvas obs€rved.

. Intcrurl examinalioni

I iffi;t crvtry: iubcutaneously multifocalhaemonhages were observed.

Circulatorv Svstem:

FerGrdtu m rcongestion was noticed'

+"o[;il;;rt"1ii&;rrras noriceaon cut section. on cut section' meager arnount of btood

clots were noticed'

B

PATSQANATOMICAL DIASNOSIg

fr;6o-re post modem suggestlvi of "CardiorcspiratorX fnilurc" rs 0 cguse o[death

@

"* (iE.^ ,=---_

,@

Palq.
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No. iu\,,-.i . .,,H/ 53 /20 
q-tl

i,Q t-t1 |

NEQITOPSY RBTTORT

Orvncr: RFO Mangrooves, New Mumbai Spccics: Avian (Flamingo) Agc:Adult
Dste of dcath: 25i04/2024 (6.30AM) Color: Black-rvhite bird (6) PMNo: 58/24

Dste & Timc of PM:2510412024 (04.00 PM).

Nccropsy by: Dr.P.V.Meshratn , Dr.Kiran, Dr.Pavan, Dr.Yogebh, Dr.Shubhankcc, Dr.Priti

i
Intern*l examinotion:

Peritoueal Cavity: Autolysed (++r1.

ResniratorvSvstem.: .''. .'. :' .'
Trachea: AutolYsed (+F).
Lungs: AutolYsed (#).
Airsre AutolYsed (#).

Lrmnhoid Svstem:
Spleen: Aritolysed (+++): ': '
Csecal tonsil: AutrilYsed (++r;.

Urosenital Svstem:
Kitlnqzs: Autolysed (+++).
Clorca: AutolYsed (+l+).

NOTE: Mild=+, Moderate=*+, $sve1s=F*

dead

-.---.--End of Report--.

postmortem

-' .-.. .r.'- ':-:':'-

I\'lttrttlrrrl \.r,r(rirur.y Collcgc,
Par rl, lrlurttbrri-|00 012.

l.

.. ,: .

as mos of vital organs were highlY,

fiFl ^

HistorY: As Per the

examination'

owner 1 lnlormatlon, rorbirds

Clrculetorv Svstem:
FericarOium: AutolYsed (#).
Eeart AutolPed (+F+).

. .. . . i .t- _. .-r. _-:**.__._;:r..l..

Dicestise st'stem:
oGffisrc-:AutolYsed (+).

Gizzard:. AutolYsed (#).
Proventriculus: AutolYsed (+r).
Intestinq AutolYsed (+H).
Liven Autolysed (+rr).

@
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hrn(vcrY'< A '- 3
I

MrNrqoRtrNsrcscrENco""#6rilT'"'rtx'r'0r'2008
srATE o F n{Alln n A sl-r rrtA, H o rvnl rinpanrruBxr, cil rrr,ooR IVITNL BUILDING,CHAIIAI, TI.rn NE (wBSrl, aoo-ool

TtrL:,22-zs4ur07 4 E,rail: -rninifsr.ihancpgrnair.eom

DXAI\{ INATI ON IIIXI'ORT

M.[,, Case No. At-l lC|ZOZA

'f.$\No. ?OSV-
Datc: 1 T
Total No. of pages: Two

Io.

TIte Assistanr Professor of pathology,

Ii{unrbai Veterinary Col lege,

Parel. Ivlumbai-12

1) Ref. No.

2) No. of exhibits receiverl

3) C.& No.

4) IVIode of receipt

PM No. 5312024

Four

wL-04/2024

RFO No. 7702

Date

F.O.

U/s

Date of receipt

30/04/2024

Kandalvan Forest Office

IPC WLA 1972-(9)

30/04/2A24

5) Condition of the parcel(s)/seal(s):

-Four sealed ptastic containers, sears intact and as per copy sent---
6) Description of articles:

l) Yiscerain aplastic container labelled Bottle No. (2)
Intestine

2) Yiscera in a plasticcontainer labelled Bottle No. (3)Liver
3) Viscera in a plasticcontajner labelled Bottlc No. (a)Kidney
4) Viscera in a plasticcontainer labollcrl Bottlc No. ( l)

Exhibir nos. (l) ro (4) also labellcd
Avian (Flarningo)
PM No. SStZOz4

1.

l.1$

Ms
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a

J

..-Generalancls;:ecilic cltcrrtical lcstitrg clocs ttot rcvcnl ntrl' poisolt in Exhibit nos' (l'' 
l'r'' 

(3) and (4)'-'

Anrl.rsis stnt'lctl ott : 24/06/2024

Annl.tsis crrrtr;rletcd ott : lA/07/2024

AllnlYzctl llY 1

Nnmc 
'

Dcsignrtion :

lsi

corrtrr... .... vrsL/THN/FM/53/01'01.2008

RDSULTS OI|ANALYSIS

,u.drrn""copy to.

Ihe Range Forest Officer, Kandalvan Forest Office, Dist. Navi Mumbai with reference to his Letter
No. I072024-25 Dated 30/04/2024 for information.

Note: I) Results related only to the exhibits tested.
2) Report shall not be reproduced except in full, without the written approval of the Director.3) After examination:

a) Biological exhibits will be disposed off.
b) Exhibit should be removed within fifteen days frorn the receipt of this report.

(o.K,GA0ilALE}
At*$nt Clrmhal Anatyel to Crort

Iini F onmk Schno LrDcntoty, Hun hpq
Gon O lah:rrhitr,

IIfi..100 60t

a,

AVN_

Yf
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. lrb
$.!

- --dr.. \r

{@v
fiiUut:llrnJ--

EEEg-tg:!:r:sI'

),

. MINI.F-OfTENSIC SCIENCtr LA#5iTT6'if+'I'OI'2008STATE o F I'IAIT ARAsnrna, iro rrri J*on"*nNT, 6,r r Lo oR ivrrNl BUILD rNG,cI{ARAI, .TIIANE 
rynsD, loo ooiTDL: 022-254000?4 Drnail: _rniniist.it,ono6g*ril.corn

ITXAi\{INATION RAPORT

q

M.L. Cnsc No, At-ruCn\l4
r. (r). No. ?l>S(-?DslltnVt
,",., t-f JUL20?l
Total No. of Pagcs: Two

To,

TIte Assistant Prcfessor of Pathology,

Ivlun'rbai Veterinary College,

Parel, Muntbai-12

1) Ref. No.

2) No. of exhibits received

3) C.R, No'

4) l\{ode of receiPt

PM No. ,54/2024

Five

wL-0412024

RFO No. 7702 Date of receiPt :

3010412024

Kandalvan

rPC WLA 1972-(9)

3010412a24

Dnte

F,O,,*tr
U/s

ty

t
5) Condition of the parcel(s)/seal(s):

--Five sealed plastic containers, seals intact and as Per copy sent---

6) Description of articles:

I) Viscera in a plastic container labelled Bottle No' (3)

Intestine

2) Yisoera in a plastic container labelled Bottle No. (2)

Liver
Viscera in a plastic container labelled Bottle No. (4)

Kidney
Viscera in a plastic container labelled Bottle No' (l)
Heart
Viscera in a plastic container labellcd Bottle No. (5)

Lung

Exhibit nos. (1) to (5) also labelled

Avian (Flamingo)

PMNo,54l2Q24

3)

4)

s)

1.

$i Scanned with OKEN Scanner

I
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Cnrr trl...... . MF SLffHN /IrM/53 /01.01.2008

---Genelalartr{.spc'r'ilic r'hcnricrllc.stirrEl rloc.s rrol t'cvcfllrurypcri.sorr in Exhibit,tos. (t), (2), (3), (4)_--
---nnd (J)-*

.4,n:rlr:rr.r.rtar{cdorr : 24/0G/2024

.4nr{rsi.s eonrplcfctl on : I()/07/2024

Annll'zc<l lry

Natnc

Dcsignntiorr

, (0, X, GAoHALE)
AsN bhnt Cfftrn d Arnlyro, !o CoA

: lfini Forrrnlc Schnca lebuatary,ltqre Defi.,
Crr,. )I frhrrahta, -

lbno.t00&1

-/
NddruncccopJ,to.

Nore: I) Resulfs rcjafr
2) Report rh.Jr ;l:IIv to the exhibits tesred.
ij *i!i;;;ffiil:: : 

reprodu ce d ex cepr in fu rI, wirh o r
d tr*.i'r'iffirr, 

rvr, hc r,.^^1", 
" rqtt' wllllout the written approvar of the Director

b) Exhibir*. "ll:o*t rvrll be disposed off
ruld be rernoved wil:hin fifteen days fi.0,rn the receipt of this report.

,':*t

ItIIsuI,T"s 0rANALySrs

lu,qt_

., f.
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MFSL/THN/FM/53/0 1.0 t.2008

MINI FORENSIC SCIENCE LABORATORY
STATE OF MAHARASHTRA,I{OME DEPARTMENT, 6TI' FLOOR MTNL I}UILDING,

CHARAI, TI{ANE (WEST), 400 601
TBL: A22-2540007 4 Ernail: -rninifsl.thane@gmail.com

EXAMINATION REPORT

To,

The Assistant Professor of Patliology,

Mumbai Veterinary College,

Palel, Mumbai-12

1) Ref. No.

2) No. of exhibits reeeived

3) C.R No.

4) Mode of receipt

M.L. Casc No. At-l3C/2024

3A104/2024PM No. 551?024

Four

y,IL-j412A24

RFO No. 7702

Fondolv q\ A--
IPC WLA 1972-(9)

30/04/2024

r. (r). No. ?_os8_2o53 [U'4
n"to, 1ffi
Total No. of Pages: Two

Date

F-.O.+s.

U1s

Date of receipt

5) Condition of the parcel(s)/seal(s):
---Four sealed plastic containers, seals intact and as per copy sent---

6) Description of articles:

l) Viscera in a plastic container labelled Bottle No. (3)
Intestine

2) Viscera in a plastic container labelled Bottle No. (2)
Liver

3) Viscera in a plastic container labelled Bottle No. (l)
Heart

4) Viscera in a plastic container labelted llottle No. (4)
Lung
Exhibit nos- (l) ro (4) also labelled
Avian (Flamingo)

PM No. 55/2024

t.

l$:w
lqk

r'i"
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a'

f".
.\!

Arralysis star.tcd on

AnalS,sis corrrplcted on

l7'Advance cop),to.

(l), (2), (3) and (4)--_

t}r,n.$OAOI
:

24/A6/2024

t0/07/2024
I .'

The Range Forest Officer, Kandalvan FrNo rozTior4$;d'iakXitiifi"iljfffff, Dist. Navi Mumbai wirh rererence ro his Leuer
I

Note: 
ll *:::ir:lelared only to rhe.bxhibi.ts tested. 

i '" ' '

2) Reporr shail not b" *p.;;;;;bit
3) After examination:

except in fu', without the written approvar of the Director.
a) Biological exhibirs will be disposed off,
b) Exhibit shourd be removea wittiin fifteen days frorn ihe receipt of this report.

I

)
AUA/-

RESULTS qrALTAI,Ysrs

Name :

!0. K.GADHALE)

29



i\{ I;sLfl'I I N /I:}1/53t0l.() I .l(r(}t{

MINI FORENSIC SCIENCE LABORATORY
STATE OF MALIARASHTRA, HOME DEPAIITMENT, 6.N' FLOOR MTNL TiUILI)Ij\G,

CHARAI, TI{ANE (WIIST), 400 60t
TEL : 022 -25 400A7 4 Em a i I : -rn in ifsl. than e@gma il. com

EXAN{INATION REPORT

M.L. Case No. At-l4C/2024

r. $). N o.'Lo &c --lt 6t l'Mv4
nrt", 1W
Total No. of Pages: Trvo

To,

The Assistant Professor of Pathology,

Mumbai Veterinary College,

Parel, lr4umbai- l2

1) Ref. No.

7) No. of exhibits received

3) C.R. No.

4) Mode of receiPt

PMNo. 5612024

Five

wL-04/2024

RFO No. 7702

U/s

Date of receipt

30t64t2024

Kandalvan

rPC WLA t972-(9)

30/04/2024

Date

ff's--

I\ZJ\

x4l*
&

'=:/9/

sWNqz4

5) Condition of the parcel(s)/seal(s):

---Five sealed plastic containers, seals intact and as per copy sent---

6) Description of articles:

I) Viscera in a piastic container labelled Bottle No. (1)

Intestine

2) Viscera in a plastic container labelled Bottle No. (2)

Liver
3) Viscera in a plastic container labelled Bottle No. (3)

Kidney
4) Viscera in a plastic container labelled Bottle No. (a)

Gizzard
5) Viscera in a plastic container labelled Bottle No. (5)

Lung
p,xfriUit nos. (l) to (5) also labelled
Avian (Flamingo)
PMNo. s6l2124

7.
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It
:'trE

Contd....... MFSL/THNiFNV5-] /01.01.2008 .

RESULTS OFANALYSIS

---General and specific cltelttical testing docs trot rcvcal any poisol'r in Exhibit nos. (l), (2), (3), (4) and ---
---(5)---

Analysis startcd on : 24/06/2024

Anall'sis conrplctcd on : 10/07/2A24

Ar$hhfit Chcmhal Anelrr b Go{'t
:lthi Fonnric $chnce Lebrdory,llqm Dert,

Ge,. $lbtnrahf?,
Ihng.100 60t

sf
f'{

-t'

\r{dr.rn"" cop1,to.

The Range Forest Officer, Kandalvan Forest Office, Dist. Navi Mumbai with reference to his Letter
No. 102/2024-25 Dated 30104/2024 for information.

Note: l) Results related only to the exhibits tested.
2) Report shall not be reproduced except in full, without the written approval of the Director.
3) After examination:

a) Biological exhibits will be disposed off.
b) Exhibit should be removed within fifteen days from the receipt of this report.

Arralyzcd by

Namc

Dcsignation

AUA/-
.,

..t
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i\{ FS LrrHNlFrVllsslo t .o I .2 0 0 i;

MINI FORtrNSIC SCIENCE LABORATORY
STATB oF n{AHARASIITRA,IIOMB DEPARTMtrNT, 6TII FLOOR MTNL BUILDING'

CI{ARAI, TI{ANtr (WEST), 400 601

TEL: 022-2540A07 4 Blrrail: -rninifsl.thane@gtrrail.corn

E,XAN{INATION RBPORT

M.L. Case No. At-l 5C/2024

t"

To,

The Assistant Professor of Pathology,

ii4umbai Veterinary Col lege,

Parel, lr4umbai- l2

1) Ref. No.

2) No. of exhibits received

3) C-R. No.

4) Mode of receipt

PM No. 5712A24

Four

wL-04/2024

RFO No. 7702

BqnddJvq, -fr'-
IPC WLA 1,972-(9)

30/04/2024

I#rYit;\fr?Y
Total No. of Pages: Two

Date

F.O
+;s.

U/s

Date of receipt

30104/2024

5) Condition of the parcel(s)/seal(s):
---Four sealed plastic containers, seals intact and as per copy sent---

6) Description of articles:

1) Viscera in a plastic container labetled Bottle No. (l )
IntesLine

2) Viscera in a plastic conrainer labelled Bottle No. (2)
Kidney

3) Viscera in a plastic container labelled Bottle No, (3)
Liver + Lungs

4) Viscera in a plastic container labelled Ilottle No. (4)

1.

n jff Proventriculus Gizzard
]]- Exhibir nos. (t) to (4) atso labeiled

Avian (Flamingo)
PM.No. s7/2024

tllr
.,*r:..g,

/(t,
rt\
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Contd . . . . . .. iVIFSL/THN/F-M/53/01. 0 l. 2008'

RESULTS OF ANALYSIS

---Ge,eral a,d specific chernical testing does rrot reveal atry poison in Exhibit nos. (1), (2), (3) and (4)---

Anall,zctl by :

Name ' (D' K' GADIIALE)
Allbbnt Chrmhal AnrtYrcr b Got't

Designation :Iini F;niftyfiffitldlr lhpt'

,/:
\./d.,"n"" copl'to.

Tlie Ra,ge Forest Officer, Kandalvan Forest Office, Dist. Navi Mumbai with reference to his Letter

No. 10212024-25 Dated 301A412A24 for information'

Note: 1) Results related only to the exhibits tested.

2) Report shall not be reproduced except in full, without the writlen approval of the Director.

3) After examination:
a) Biological exhibits will be disposed off'

b) Exhibit should be removed within fifteen days from the receipt of this report.

AUAJ.

Anall'sis startecl ort : 24/06/2024

Anall'sis contplclctl ort : 1010712024

2.
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MFSL/THN/Fr\{/53/0 1.0 I .200,,,

MINI FORENSIC SCIENCB LABORATORY
STATE OF ]\{AHARASHTRA, HOME DBPARTMENT, 6TII FLOOR MTNL BUILDING,

CHARAI, TIIANB (WEST),400 601
TtrL: A22-2540007 4 Bnrail: -,rinifsl.flrane@gmail.com

EXAMINATION REPORT

To,

The Assistant Professor of Pathology,

It4unibai Veterinary Col lege,

Parel, Mumbai-l2

1) Ref. No.

2) No. of exhibits receivecl

3) c.R. No.

4) Mode of receipt

M.L Case No. Ar-l 6C/2024

r. (r).No. ')o.6v-2a 6st>nw4
Datc:11LiUffiT-
Total No. of pagcs: 

^* 
---

30/04/2024PM No. 58/2024

Three

wL-04/2024

RFO No. 7702

Date

F,o.Pf.

U/s

Date of receipt

l<oodaJvqo J0-
IPC WLA te72_(e)

30/04/2024

ffi
*t \ q:&) I t*

5) Condition of flre pareel(s)/seal(s):
---Three sealed prastic containers, seals intact and as per copy sent---

6)

r)

Description of articles :

Viscera in a plastic container labelled
Gizz,ard

Bottle No. (t)

2) Viscera in a plastic container labelled Bottle No, (2)
Liver

3) Viscera in a plastic container labelled Bottle No, (3)
Proventriculus

Exhibit nos. (t) to (3) also Iabelled
Avian (Flamingo)
PM No. 58t2024

I.
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Contd....... MFSL/THN/F}4/53 fn.ai.Zoos

RESULTS OFANALYSIS
---Gerteral and specific clternical testi,g does rrot revear a,y poisorr in Exhibit ,os. ( l), (2)and (3)___

(0. K. GA
Assbhntlhmical Anatyrcr to Goytllhi Foronric Scirnm t etontory, llr," ;"pL,

Gi.,,..)f llahrraltr,
Ttrnc.l{0 001

-/

I::[?)fii_";:t1i:;";bfrT;f;;i,1ililfff, Dist NaviMumbai with reference to his Letter

Note: l) Results related only to the exhibits tested.

3il-*":T:H'i1,x:,'#ttp,.oa*ta "*'"pi i,r-n ll, without the wrirten approvar of the Director.
a) Biological exhibits will be disposed off,
b) Exhibit should be removed within fifteen days from the receipt of this report.

Anall,sis startecl on

Anal5,sis cornplctcd on

24/06/2024

10/07/2A24

Alrall,zccl 5y

Narnc

Designation

2.

AUA/-
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] l--\ I{.\itr\ sl{'rRA P o L L Llr I o N co NT IIOL I}O'\RD

Rcpot Ounvilrd No.l I IPCB C L ab'Environme nt;f 4 -f -s'll 5'r 6

Drtr.: 0i 05 1021 05:10 P\l

Phcnc : 012-6? 19503 I
Email : icclab$mpctr.gov.in
\Ycbsitc : hnp:,'nr;lcb.gor'.in

1'cur Scni.'t i: our Dut,v*

Cenlral Lirborrrtory

Ccnrcl Luboratory, )vlaharashtra Pollutiort

Conlrul Board, P'3, "Ninrral BhilYan",

lvllDC Industrial Arcu, lvlahlpc' Nrtvi
N{unrbai'400 ?10

Affiin"du tt, ."1,*,, t'rtr )i rtlte & Addrcss

ffi crtll, Navi r''lrrntbai.

S'.inrple Dctlils

IrR-0069191Field Sample lD :

.r t r c a,,cLab,r\t';:a -lsi3 9

Sample Detcils (\1'ateri.{ir,'H\\') : \\':rt"-r

Sample \:olume Receivcd :

ru-\Fi N"lun)']ri I( Yishal iv'lundhe) (, aviMumbai I)
Sample Collected 81' ;

pe oI lndustry' / Location detlils :

Ar 29 ?02r o2:15:00r000Pit'1

Sr.\o Paranreter l{esult Unit Nlethod of aualysis

pH 7.9

? Conductititl' is i100.0 pSicm

.] Tot"mE*I..'i Solids (TDS ) 16ji00.0 nlgt'l

,1
I Total Fixed Solids (TFS) 110c00.0 nrq,i I

5 Suspended Solids ( SS ) 16S.0 nrgll

6 Turbidiq' 47r.00 NTU

I Total Alkaliniry _ -r u.u rngi I

8 Ammonical Nitrogen 0.i s rngi I

I U ioctrernica$$\!gen Demand j,10.0 urgi I

l0 Chloride s 1974.?7 mg.'l

ll ChemicrlPCt6i Drnrnd I 19i.9 mg,'I

l, Dissolvcd O.r1'gcn \.I I nrgll

l3 Fluoridr: 0.15 mg/[

14 I{ardness (calciurn) ; t).J.00 nrg/1

l5 llardncss (total) I1i00.00 nrgi I

r6 Nitraic Nitrogen .1.9(j lllgil
l? l'hosphiltc {tutal) u.9+ nruil

l8 Sulphrt,: 7N?.i.00 lllgll
19 1'otal Kjcldalil *$irrogcn ("1^KN) ,)

i+ rngll
20 {}Iagnr:siurn} i,r '{ iil.{Ji) lrlrj
1i Ca,Jrniulr U,) S tttr:rl

rr.sEti.x s*r*'
ritix,s ti'::i-rr s$i, a:t:',':r, i1;d :-:;rliri?i

$Gis J:.f,:ir.: g" )
r{uf:Ob}bUtr, 

"O

Annll-sis Rcport-\\'ltcr (Eru ironntent)

Laborrtory Sanrple Code :

Seal No, : ll0

Sample Collected On :

I
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I'arllllcl o.

plrrtr"Lirc nilutffi

I(cport'l'vpc: plrtial

Ilcporf gcncruted on:03/05/2024 05:21 IrM

Conrplicd try; yanrini Chacharl

rtpprovctl b"y: l\4r l(ishor Curr arrkar

Revierye(l on I)ltc: 03/05/2024 05:20 pM

I{cr'ie rved by: Mr Kistror Gart,ankar

* Electronic report does not rcqr.rirc signature

Mr Kishor'talantrlr
I/c Senior Scientific Oflicer,
Ccntral Laboragory,
MPCB, Navi Murnbai.

(

Notc:
l. Thc results rcf'cr to tlre saru;rl:s and pararnetcrs requested ibr analysis.
2. Abbrcviations: - BDL=Bclou,Dercctablc Iimit, [].D.=Not i)",tecrc'r1, N.A.= Not Analyzcd
3' Tlts Contents ol'this Rcport slrall not be rcprodLrceri in part or in luli i.virhout rvriilen approval of laboratory.

**"e End of the Report **4'
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Logo of the Forest Department
Office of Additional Principal Chief Conservator of Forests, Mangrove Cell
302 Wakefield House, 3rd Floor, Near Britannia Restaurant, Ballard Estate,
Fort Mumbai 400 001 Phone : 022 - 22694984 I 22694985
E mail : ccfmmumbai@gmail.com dcfmangrovec,ell@gmail.com
Outward no : Cell - 1 ILL I 157 I 2024 -25 Dated 3rd May 2024
To

The Managing Director,
City and lndustria! Development Corporation
Belapur New Mumbai
Subject : Death of flamingo birds in DELHI PUBLIC SCHOOL ( D P S ) lake
area at Nerul, New Mumbai.
Reference : 1. News item in English news papers dated 25th April2024.
2. Divisional Forest Officer, Mumbai Mangrove Forest Conservation Unit no

Cell / Steno / Crime I 227 dated 29th April 2024.
Incidental to the aforesaid subject, after the sign board on the road adjoining
the DELHI PUBLIC SCHOOL ( D P S ) lake was struck on date 4th
February 2024, your machinery removed the same after the demise of four
flamingos. This will make it possible to avoid the future flamingo deaths due
to this reason.

Thereafter as per the news item in the news paper under reference, demise
of five more flamingos occurred and hence the undersigned on the basis of
complaints from local resident Shri B N Kumar and founder of Vanshakti
society Shri Stalin D directed his subordinates namely Deputy Conservator
of Forests - Mangrove Forests Cell Shri Shailendrakumar Jadhav, Divisional
Forest officer in Mumbai Mangrove Forests Conservation Unit Shri Deepak
Khade and New Mumbai Range Forest Officer Shri Sudhir Manjre, Shri

Rahul Khot from B N H S and Shri Prasad Kumar along with the aforesaid
complainants viz local resident Shri B N Kumar and founder of Vanshakti
society Shri Stalin D actually visited the location of the incident. . Local

residents namely Shri Manoj Mistry, Shri Mangarat Prabhu, Shri Sandip
So.ram, Smt Rekha Sonkola, Smt Seema Tank, Smt Jyoti Nadkarni, Shri

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide Government
of Maharashtra G R no Namika 20 19 / case no 29 / Bhasha 2 dated 22.03.2021 
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Pawan Sharma and Shri Nandkumar Pawar were also present during the
said visit. After the said location visit, the Divisional Forest Officer, Mumbai
Mangrove Forest Conservation Unit submitted his report under reference no
2 to this office. As per the said report, the said DELHI puBLlc scHooL ( D
P S ) Lake is included in survey no 266 of Karave village which is within
your jurisdiction.

Similarly the undersigned as well the Chief Conservator of Forests (
Mantralaya Shri Ravikiran Govekar along with Deputy Conservator of
Forests - Mangrove Forests Cell Shri Shailendrakumar Jadhav, Divisional
Forest officer in Mumbai Mangrove Forests Conservation Unit Shri Deepak
Khade and New Mumbai Range Forest Officer Shri Sudhir Manjre
personally visited the DELHT puBlrc scHooL ( D p s ) Lake at Nerul on
date 1st May 2024. During the said visit, following reasons were noticed for
the flamingo deaths
1. Low quantum of water flow into the DELHI puBllc scHool ( D p s )
lake :

It was observed that there are three inlets of the water coming into this lake.
Actual visit at all the three inlets revealed that the water flow there from into
the lake is very miniscule.
It was observed that a lot of mud and sludge has accumulated towards the
inlet on the road for commuters and water transport jetty towards the south
of the DELHI PUBLIC SCHOOL ( D p S ) Lake.
There are two pipes in the inlet adjoining the temp orary road to the east of
the DELHI PUBLIC SCHOOL ( D P S ) Lake, from where the flow of water
is miniscule.

Similarly the water inlet parallel to the Palm Beach service road is observed
to be in chocked condition. The aforesaid circumstances have reduced the
flow of water into the DELHI PUBLIC SCHOOL ( D p S ) lake adversely
affecting the domicile of the flamingos.
2. The L E D electric poles on the service road besides the DELHI PUBLIC
SCHOOL(DPS)lakearea
The B N H S'report ( copy enclosed ) dated 30th April 2024 mentions as
follows :

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide Government
of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated 22.03.2021 
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suspected cause : There is suspicion that the LED light fixtures instatted onthe elevator road connecting Nerul Jetty and palm Beach service roadadjacent to the DPS lake could be a contributing factor to the flamingosbeing lured onto the road. situated between the Thane creek and the Dpslake, the road intersects the flight path of the ftamingos as they movebetween the creek and the lake during The tides. The elevated position ofthe road and the blinding effect of the LED light fixtures made this orientflamingos flying tow in this area. Notably both incidents occurred at nightand were reported by rocars in the earry rrours of the day.
3. Pink coror of the water in DELH| puBltc scHool ( D p s ) Lake :Since the color of the water in DELHI puBllc scHool ( D p s ) take wasfound to be pink, the said water sampres have been fonrvarded forexamination to the Maharashtra Pollution control Board and tn" ,"poithereof is awaited. you wiil be appraised of the same after receipt.As per the views expressed by all those present during the visit followingmeasures are suggested :

1' out of the three inlets for the flow of creek water into the DELHI puBLlcscHool ( D P s ) take, the inlet to the south adjoining the road forcommuters and water transport jetty is closed. As such this natural waterflow is required to be reinstated by laying underground pipes beneath theroad.

The inlet towards the eastern side of DELH, puBlrc scHool ( D p s )lake adioining the road which contains two pipes of tess diameter incomparison to the lake. only one inlet in the shape of a par4lel channelfilling the high tide and low tide creek water in the DELHI puBLlc scHool( D P s ) lake is functional. However this channel is required to bedeepened and broadened by cleaning the debris and waste therein.similarly the existing small size pipes should be replaced with minimum 1meter diameter which will properly streamline the water supply to the DELHIPUBLIC SCHOOL ( D p S ) take.
The water inlet parallel to the Palm Beach Road is also closed and hastotally dried up currently. This inlet can atso be deepened and broadenedso as to make it functionat again.

The translation is done by shri Sunil Bhagwat , Government Empanelled and Authorized rranslator vide Governmentof Maharashtra G R no Namika 2019 / caie no 29 / Bhasha 2 dated zz.ai.zoi,-"' '!o'.rD'!dLUr ';
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lf all the aforesaid water inlets are made functionat, the currenfly blockedinlet flows of water into the DELHI PUBLIC ScHooL ( D p S ) take can bestreamlined and reinstated. This will enhance the water level in the DELHIPUBLIC scHooL ( D P S ) lake which will be beneficiat for the ecotogy offlamingo birds' Etse there is danger that the rake will permanenly dry out inthe near future.
2' The B N H s society has recommended as follows , with respect to thedeaths of flamingos due to L E D etectric potes on the service road adjoiningthe DELHT pUBL|C SCHOOL ( D p S ) Lake.
Recommendations :

1' Replacement of LED lights : consideration should be given to replacingthe existing LED lives with low pressure sodium lights featuring a beamangle of 30' to 45" compared to the current 180 of the existing featuiefixtures installed on the elevated road connecting neurat jetty and patm
Beach service road adjacent to the DpS lake
2' Alternative LED replacement : lf the replacement with L p s lights is notfeasible' the existing white L E D shoutd be substituted with yellow lightsfeaturing a beam angle of 30oto 45"
3' Restoration of tidal water flow : lt is imperative to restore the tidal waterflow of DPS lake' All entry points should undergo thorough inspection andcleaning to remove any potential obstacles.
Besides the aforesaid, it is also brought to your notice that in terms of the,Environment, Forests and climate change Ministry, Nagpur functional underGovernment of lndia vide their letter dated 13th February 2O1g haveapproved the diversion of 0.46 area of reserved and mangrove forest landin favour of city and tndustrial Development corporation of Maharashtra Ltd(C IDC o), BelapurRailwayStation, C B D, Belapur, NewMumbai forthe development of passenger water transport terminal in Thane District inthe state of Maharashtra. The said approval is subject to certain terms andconditions, out of which condition no 1g stipurates as fortows : ( copyenclosed )

we' The city and lndustrial Development corporation of Maharashtra
limited ( c I D c o ltd ) submit an undertaking that the design of culverts /bridges if any over the natural streams / riveri / canals should be done in
The translation is done by shri sunil Bhagwat , Government Empanelled and Authorized rranslator vide Governmentof Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated ,r.or.ror,-"' 'q'o'|qlv'! ';
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such a manner that it does not hamper the natural course of water, does not
give rise to water logging and also does not hamper movement of wild
animals for the diversion of 0.46 Hactres of forest land to be diversified for
non forest use of the construction of Passenger Water Transport Terminal
project at Neru! at village Karave and Shahbaj in the Taluka and District
Thane.

Similarly in terms of Government of Maharashtra Revenue and Forest
Department Government order no F L D - 1217 / case no 20g t F - 10
dated 19th September 2018, the 0.46 hectare reserved forest and mangrove
forests has been diverted in favour of Executive Engineer ( Vashi - 1), C-ity
and lndustrial Development Corporation of Maharashtra limited ( C I D C O
Itd ), c B D, Belapur, New Mumbai for the development of passenger water
Transport Terminal. Following action is expected as per the diversion order
subject to the terms and conditions in the aforesaid point 1 , Z and 3 on
page no 2 and 3 of this government resolution.
1. The project machinery shall meticulously comply all the terms and
conditions stipulated in the final in principal approvat letter issued by the
aforesaid Government of lndia. The Additional Principal Chief Conservator
of Forests, Mangrove Forest Cell, Mumbai shall ensure that the project
machinery meticulously comply all the terms and conditions. The Additional
Principal Chief Conservator of Forests, Mangrove Forest Ceil, Mumbai shall
submit report in this regard to the Additional Principat Chief Conservator of
Forests and Nodal Officer, Maharashtra State , Nagpur.
2. Non compliance of any of the terms and conditions in this order and
Government of lndia letter dated 25th September 2017 and 13th February
2018 as well as Forest Conservation Act 1980 as well as rules and
guidelines framed thereunder, will tantamount to violation of the same and
statutory action shall follow thereafter.

3. ln case of non compliance of any of the aforesaid terms and conditions,
the concerned Additional Principal Chief Conservator of Forests / Divisional
Forest Officer shall report the same through the State Government tci the
Additional Principal Chief Conservator of Forests ( Central ) , Environment,
Forests and Climate Change Ministry, Government of lndia, Regional Office,

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide Government
of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 daled 2?.03.2021 
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central western Region, Nagpur vide section 1.g of the guidelines issued ondate 25th october 1gg2 framed under the Forest conservation Act 1gg0.since the inlet for water flow on southern side of the DELHI puBllcS.HOOL ( D p s ) rake adjoining the road to the passenger waterTransport rerminal has choked, it is viotation of the centrat Governmentfinal approval dated 13th February 2o1g and Diversion order dated lgthseptember 2018 of the state Government. As such prease ensure that thesaid water flow intet is repaired immediately and natural flow of water isstreamlined at the earliest. Else ptease note ihat it wiil become inevitabre toinitiate legal action against your department under the Forest conservationAct 1980.

similarly point no 1 2(A ) on page no 7 and point no ( v ) on page no g4 ofthe Honorabte High Court , [\4umbai judgment dated 1st November 201g inthe public interest litigation petition no zia r 2013 ( wherein the undersignedhimself is a defendant ) mentions as foilows ( copy enctosed _ page no 7and 12):
we accordingly issue the following interim directions
( a ) we restrain the city and lndustrial Development corporation Limitedfrom destructing the DELHr puBLrc scHool ( D p s ) rake in any mannerby carrying on any developmental activity on the area covered by the DELHIPUBLIC scHool ( D p s ) rake which is approximatery 30 acrls. The cityand lndustrial Development corporation Limited shall take immediate stepsto remove the debris dumped on the inlet through which creek water entersthe DELHT puBlrc scHool ( D p s ) tat<e. The city and rndustriarDevelopment corporation Limited shall be under an obligation to clear thedumping near the pipe which is referred to in the affidavit executed by them.The city and lndustrial Development co;"poration Limited shall ensure a freeflow of creek water through the pipe and throw the inlet to the DELHIPUBLIC SCHOOL ( D p S ) rake.
Page number 84 Number 5 as regards rakes in New Mumbai and inparticular the 2 links subject matter of public interest litigation number,2lg

2013 we hold that it is the obligation of the City and lndustrial Devetopment
corporation Limited and other local authorities as well as the state to protect
and preserve the 2 subject takes'and to ensure that the subject lakes and to
The translation is done by shri sunil Bhagwat , Government Empanelled and Authorized rranslator vide Governmentof Maharashtra G R no Namika 2019 / caie no 29 / Bhasha 2 dated ,r.or.ro)""'vrr4=u 
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lncidental to the location visit on date 26th April 2024 in the matter, Shri
Rahul Khot and Shri Pramod Kumar from B N H S lndia have communicated
vide their report under reference no 3 that the flamingo birds get disoriented
due to the 10 street light poles adjoining the palm beach road next to the
Delhi Pubtic Schools ( D P S ) lake and finally land on the road. Hence
following recommendations are suggested to avoid the same
1. Replacement of LED tights : Consideration shoutd be given to replacing
the existing LED lives with low pressure sodium lights featuring a beam
angle of 30' to 45" compared to the current 180 of the existing feature
fixtures installed on the elevated road connecting neural jetty and palm
Beach service road adjacent to the DpS lake
2. Alternative LED replacement : lf the replacement with L P S lights is not
feasible, the existing white L E D should be substituted with yellow lights
featuring a beam angle of 30oto 45"
!t is requested to take appropriate action incidentat to the measures
suggested by B N H S lndia with reference to the 10 street light poles
adjoining the palm beach road next to the Delhi public schools ( D p S )
lake to ensure safety of flamingo birds and appraise about the same to this
office.

Enclosure : As above SD /-
S V Ramarao

Additional Principal Chief
Conservator of Forests
Mangrove Forests Cell,
Mumbai

Copy fonvarded with regards to : The Managing Director, City and lndustrial
Development Corporation ( C I D c o ) Belapur, New Mumbai for necessary
action in the matter.
Copy forwarded to : The Divisional Forest Otficer, Mumbai Mangrove Forest
Conservation Unit, for information and necessary action in the matter.

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide Government
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Animal Pathology Department
Mumbai Veterinary College,
Parel, Mumbai 400 012

Outward no Animal Pathology Department t293 12024 dated 18th June 2024
To

The Range Forest Officer,
Mangrove Forest Conservation Unit
New Mumbai
Subject : Flamingos deceased on date 25th April2024
Reference:Outward no N M W O 1144 12024 New Mumbai dated 13th May
2024
lncidental to the letter received vide the aforesaid subject under reference, a
query has been posed about the factors / constituent responsible for the
death of the flamingos. ln this connection we would like to humbly submit
that it is not possible to specify the factors / constituent in water responsible
for the death of the flamingos. Similarly the forensic specimen of the six
flamingos are foru,rarded to Forensic Laboratory at Thane through you only.
Please note that you will receive the said forensic report from the Forensic
Laboratory at Thane.

SD /-
Professor

Animal Pathology Department
Mumbai Veterinary College,
Parel, Mumbai 400 012

Copy submitted for information to the Honorable Associate Dean, Mumbai
Veterinary College, Parel, Mumbai 400 012
Constitution of committee for protection of mangrove forests and natural
ecosystem of the flamingo birds at Nerul

Government of Maharashtra
Revenue and Forest Department

Government Resolution no S C T 06.24/ case no 11 I F * 1

Mantralaya, Mumbai 400 032
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phone No.- 0712_2560953

,H#Iyttt*cuffiffiil,E'mail - pccfwtngp@lratraforest.gov,in 
0r,,.,],I 

lqr;IsRftqrm'Cd;crdfr-q q-{TrTq 1,oq,

M.*ou',,...vnnut,ounll,|!:l,i:::1,:l]'i,:',I:::':J'1ildllfe)Maharashtra5tate.mlm:lnl*:-S'qi-li(l
1 J /oE/?"qi

sFruqFT Ilq Efit{q{q.,
m-KaT{sqT,1ffi.

iqqq'- Before thc National Green Tribunal principal Bench, New Delhi originalApplication No' 637/2024 News Itcm titled "7 flamingos spotted near Dps Lakewetland killed activists blame cIDCo's development plan,, appearing in the IndianExpr-ess dated 2g.04.2024

TiEri '- qT' iI*€FH qTqrft{swr, sElr-{Eisfrs, q-dffirqaqeafrTiu, !o/o\/QoQytqlt qTfuT.

qq-fr h"qqik.il tr{;wfr The Indian Express qr tqql Tdq-drqt{ |qqiffi lzlov71o1y
ftfi "7 flamingos spotted near DPS Lake wetland killed activists blame cIDCo,s
devetopmentpran"qTqerco{t{ildqT-dqt!-sTTnfr sru-qrf, eil-+m}Et*.

H-fl qrtrqti eT$i'ni rrqiq afrm erqrftr*rur, Tfr ft,.fr +q qfqsT qrq.i EF-gEnf,
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Ii,Elq €ird'tTrqrFrfi{uT, sfuq sftq}x, gri ne} qa.dt srrqrfr errflT.q.ig oTrt. gra wrrfry
u-*-quftqfrqdffi'. q qrqqm{qqq{{q{6 G-re-orpy t Bfih.

q$r( n-fluTrql gdpr sqrqrft ftFtfi tqlo\e/loRv + qT* Trqlq cfim ;znqrFrq.{q,
qfrqq qir, gt)t&Ei"rm snt HTeTTirrT.+ oilquriqsahuqrf,t*st, nq-{ftyffi ffi.. I qit
qtr+;qq.rfu E'r'rficr sruo'*fr* rrftq {*flq 6frf, qio,fti*'{nT, qRqq qt{, yo} te} rmr
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Logo of the Forest Department
Office of Additional Principat Chief Conservator of Forests, Mangrove Cell
302 Wakefield House, 3rd Floor, Near Britannia Restaurant, Ballard Estate,
Fort Mumbai 400 001 Phone : 022 - 22G949A4 t 22694985
E ma i I : c_cfm.m um bai@gnail. com dcfma ngrovece,ll@g ma il. com
outward no : cell - 1 ILL 1245 I 2024 -2s Dated 21st May 2024
To

The Commissioner,
New Mumbai Municipal Corporation
New Mumbai
subject : Death of flamingo birds in DELHT PUBLTC scHool ( D p s ) take
area at Nerul, New Mumbai.
Reference : 1. News item in English news papers dated 2sth April2024.
2. Divisional Forest Officer, Mumbai Mangrove Forest Conservation Unit no
Cell / Steno / Crime I 227 dated 29th April 2024.
3. B N H S lndia report dated 30th April2024 ( copy enclosed )
As per the news item on the death of flamingo birds in the Delhi Public
School ( D P S ) lake appearing in the English news paper under reference
and on the directions of the undersigned, the Deputy Conservator of
Forests - Mangrove Forests Cell Shri Shailendrakumar Jadhav, Divisional
Forest officer in Mumbai Mangrove Forests Conservation Unit Shri Deepak
Khade and New Mumbai Range Forest Officer Shri Sudhir Manjre alongwith
local resident Shri B N Kumar and founder director of Vanshakti society Shri
Stalin D, Shri Rahul Khot from B N H S and Shri Prasad Kumar along with
the other complainants viz local residents visited the location and submitted
a detailed report on the reasons for flamingo deaths in the Delhi Public
Schools ( D P S ) lake and measures to prevent such type of the incidents
in future. This office is in receipt of the same vide reference no 2.
The creek adjoining the Delhi Public Schools ( D P S ) lake is a domicile of
the flamingos and they come in large numbers at this location. Similarly the
high and low_tide water also intrudes and extrudes the Delhi Public Schools
( D P S ) lake. As a result, the flamingos also visit the Delhi Public Schools (

DPP)lakeaswell.
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ensure that the film are not distracted. The lnterim order dated 29th of April2014 and in particurarthe ctauses (A) (c ) and ( D )of its operative partwill continue to operate as final directions.

considering the aforesaid facts, it is requested to direct all the concerned totake immediate action as per aforesaicr circumstances and the B N H srecommendations for repair of atl the three water flow inlets and streamtinetheir ftow into the DELH, puBlrc scHool r o p s l rake thus reviving andconserying the ecosystem of the flamingos.
Enclosed :

1. News item in the news paper.
2. Post Mortem Report
3. Concerned photographs.
4.BNHSreport.
5' concerned approvar retter vide Forest conservation Act.6' Undertaking by city and rndustriar Deveropment corporation Limited7. Copy of Honorable High Court judgment

SD /- 3rd May 2024
S V Ramarao
Additional principal Chief
Conservator of Forests
Mangrove Forests Cell,

copy submitted for information to : The ,"#f;i'prin.ip"l secretary (Forests ), Maharashtra State, Mantralaya, Mumbai.
copy submitted for information to : The Honorabre principar chiefconservator of Forests ( wird Life ) , Maharashtra state, Nagpur.copy submitted with regards for information to : The Honorable AdditionalPrincipal chief conservator of Forests ( wird Life ) , west, Mumbai.
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Dated 5th Juty 2024
lntroduction :

Considering the incident of flamingo deaths near the Delhi public School ( D
P S ) lake near Nerul Sea Woods in New Mumbai as well as the stay of
flamingos in the said area, measures are required to secure the protection of
mangrove forests and natural ecosystem of the flamingo birds at Nerul.
lncidental to the same, the matter of constituting a committee for studying
the measures to be effected in the said area.
Government Resolution :

lncidental to the measures for protection of mangrove forests and natural
ecosystem of the flamingo birds at Nerul, a committee comprising of the
following officials of the concerned departments and the non governmental
members

1 Principal Secretary, ( Forests ) President
2 Principal Secretary ( Environment ), Environmenl

and Climatic Change Departmetn
Member

3 Principal Secretary ( Urban Development - 1 )
Urban Development Department

Member

4 Managing Director, City and lndustria
Development Corporation Limited

Member

5 The Commissioner, New Mumbai Municipa
Corporation

Member

6 The Chief Executive Officer, Maharashtre
Maritime Board

Member

7 The District Collector, Thane Member
B Shri Pravin Pardeshi, President, B N H S Member
9 The Additional Principal Chief Conservator o

Forests ( Mangrove Forests Cell )

Member
Secretary

Terms of Reference :

1. To draft management design for securing the natural ecosystem of.the
flamingo birds in the Delhi Public School ( D P S ) lake and recommend
measures for implementing the measures suggested therein.
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2' To recommend rneasures for conservation of mangrove forests in thesurrounding Derhi pubric schootLake ( D p s ) and adjoining areas3' To study the effect of encroachments on mangrove forests in Mumbai andThane region and recommend measures for their conservation.
The said committee shall submit its report to the Government within twomonths. ' rr I rv' 'r

The said government resolution is avaitabte on the official website of theGovernmentofMaharashtra,@undercomputercode
no 202407091110064119. This order is issued *itn oigitrr signature.
By the order and in the name of the Governor of Maharashtra

Copy to :

1. All the Honorable Members
Assembly

Digitalty Signed by
Siddheshwar Tukaram Sawardekar
Officer on Special Duty
Revenue and Forest Department

of the Legislative Councit / Legislative

2' The private secretary to the Honorabre Minister ( Forests ),Mant raraya,Mumbai

3' The Additional chief secretaries / Principat secretaries / secretaries ofall the Departments, Mantralaya, Mumbai
4' The Principat chief conservator of Forests ( Forest security Force ),Maharashtra State, Nagpur.
5. The Principal Chief Conservator of
State, Nagpur

Forests ( Wild Life ), Maharashtra

6' The Additional Principal chief conservator of Forests ( Mangrove ForestsCell ), Mumbai

7. The District Collector, Thane
8. Shri Pravin pardeshi, president, B N H S
9' selected fires of office desk F - 1, Forest and Revenue Department,
Mantralaya, Mumbai.
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